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O R D E R 

Per Bench : 

This is an appeal filed by the assessee against the order of the Ld. 

Commissioner of Income Tax (Appeals)-13, Kolkata [hereinafter referred to 

as “the Ld. CIT(A)”] vide appeal no.141/CIT(A)-13/Kol/2016-17 dated 

03.01.2018 passed u/s. 250 of the Income Tax Act, 1961 (hereinafter 

referred to as “the Act”) for AY 2012-13.  

2. None appeared on behalf of the assessee and Shri Subhendu Datta, 

CIT, DR appeared on behalf of the revenue. 

3. Appeal of the assessee is time barred by 2281 days.  In the interests 

of substantial justice, we condone the delay without going into the 

technicalities so as to grant the assessee one more opportunity to rectify its 

callous attitude.  The issues in this appeal are restored to the file of the 
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Assessing Officer subject to a payment of cost of Rs.1,00,000/- by the 

assessee to be deposited under the head A/c. 500 to the Department in a 

challan within 60 days from the date of this order and the proof of such 

payment is to be produced before the Assessing Officer when the matter is 

posted for hearing by the Assessing Officer.  Should the assessee fail to 

make the payment of the cost within the stipulated time and produce the 

receipt thereof, the order of the Ld. CIT(A) shall stand confirmed.  

4. In the result, the appeal of the assessee is allowed for statistical 

purpose with the directions given above.  

Order dictated and pronounced in the open court. 

  
 Sd/-         Sd/- 
(Rakesh Mishra)          (George Mathan)                         
Accountant Member     Judicial Member 

 

Dated: 3rd March, 2025 

JD, Sr. P.S.   
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